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Defective Case Register from 2024-07-24 to 2024-07-24

e Advocate for Date of
SI.NO. Filing No Petioner/Caveator  |objection Defects as per S.R.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
D- 2024-07- STAMPED,EXECUTED,ACCEPTED.
b lcRLMC21671/2024 [KUMAR KASHYAPY,
1.Authentication fee Rs. 3.30 to be paid. 2.
HBAWEF Fee Rs. 50 and L.A.A. Fee Rs. 10 to be
paid in V. nama. 3. Deponent not signed by the
affidavit.
6-RECEIPT SHOWING SERV.COPY TO
- A RaNsaN  smeor. ACGTTCTETCNCT LED
CRLMP/21482/2024 |OJHA 24 ) :
PAGE NO. 15 NOT MENTIONED IN INDEX
D- JYOTIRMAYA 2024-07- .
3 ABLAPL/21633/2024 SAHOO 24 1.H.C.Bar Welfare F.of Rs.50/- to be paid.
. b sonn e R SIONNG SERVCOPY T
ABLAPL/21762/2024 MISHRA 24 ) :
6-RECEIPT SHOWING SERV.COPY TO
5 D- ALOK KUMAR 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21616/2024 [KAR 24
Page 12 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
6 D-WP(C)/30910/2024 EQEAN KUMAR 3224-07- NOT FILED.
1.Subject Code incorrectly Mentioned 2.Age of
deponent differs from age of declarant,(ii)
Pg.21,26 and 28 are not legible
D- ANUGRAHA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
7 NARAYAN AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21831/2024 SAMANTRAY 24
8 D-WP(C)/30857/2024 giIgHKUMAR 3224-07- Receipt Showing Serv.copy To ct not Filed.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
9 CRLMC/21478/2024 ARIJEET MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
PREM KUMAR 2024-07-
10 D-WP(C)/30962/2024 MOHANTY 24 STAMPED,EXECUTED,ACCEPTED.
Age of petnr.differs from age of deponent.
(i1)Logo is wanting in V.Nama.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
11 BLAPL/21715/2024 BASUDEV PUJARI 24 9-PROVISION OF LAW NOT FURNISHED ON

TOP OF CAUSE TITLE.



javascript: window.print();

6-RECEIPT SHOWING SERV.COPY TO

D- BASANTA KUMAR 2024-07-

12 CRLMC/21349/2024 [DAS 24 AG/CG/IT/CT/ETC.NOT FILED.
5D MANORANIAN | 2024-07- (16, iy T ETCNOT FILED,
CRLMP/21542/2024 |PADHI 24 : :

6-RECEIPT SHOWING SERV.COPY TO
2024-07- AG/CG/IT/CT/ETC.NOT FILED.
14 D-WP(C)/31276/2024 |SANJIB MOHANTY
24 .
Paragraphs of writ petn. are not correctly
numbered
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-07-
15 D-WP(C)/30746/2024 PRASANNA DAS |24 AG/CG/IT/CT/ETC.NOT FILED.
RABINDRA 2024-07- . .

16 D-WP(C)/30504/2024 KUMAR PRUSTY |24 Subject Code Not Furnished
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

17 D- CHINAMAYAN 2024-07- |1.Page nos. in Index and book marked not

BLAPL/21623/2024 |KUMAR SAHU 24 correctly number.2.Paragraphs in declaration not
correctly furnished in the petition. As per index
annexures are not properly numbers.D.C.F.of
Rs.62 /- to be paid.3.Page nos.9,11,13, 14 not
legible

2024-07- 6-RECEIPT SHOWING SERV.COPY TO

18 D-WP(C)/30789/2024 BHOJARAJ SETH 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

19 D- JAYADEBA 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/21798/2024 BEHERA 24
1.Page nos. 9, 10 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO

20 D- GOPAL KRISHNA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21689/2024 |NAYAK 24
Relationship not mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- UNMESH 2024-07-

21 9-PROVISION OF LAW NOT FURNISHED ON

ABLAPL/21666/2024 CHANDRA JENA |24 TOP OF CAUSE TITLE.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

22 BLAPL/21855/2024 DEVASHIS PANDA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

BIBHU PRASAD  |2024-07-

23 D-WA/31455/2024 TRIPATHY(AGA) |24 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

24 CRLMC/21698/2024 BHOJARAJ SETH 24 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

25 CONTC/30219/2024 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/21724/2024 DASH 24 ) :




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
27 CONTC/30204/2024 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
28  |D-WP(C)/30887/2024 IS,QEAN KUMAR %224'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SURESH 2024-07- 10-SUBJECT CODE NOT
29 BLAPL/21618/2024 CHANDRA 24 FURNISHED/INCORRECTLY MENTIONED
PRADHAN
1.Paragraphs on declaration not correctly
furnished in the petition.
6-RECEIPT SHOWING SERV.COPY TO
LAXMIKANTA 2024-07-
30 D-WP(C)/30845/2024 MOHANTY 24 AG/CG/IT/CT/ETC.NOT FILED.
w D PRADEEP KUMAR |2024-07- (500 2ol e S PR ED,
ABLAPL/21645/2024 PANDA 24 ’ )
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
32 CONTC/30217/2024 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
33 D-WP(C)/31703/2024 SAIBRATA RATH 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
34 D- SUDEEP KUMAR  |2024-07- AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/30587/2024 |SARANGI 24 1. Provisional of Law APPEARS TO BE
INCORRECT
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
35 D-WP(C)/31315/2024 MANAS PATI 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAKASH KUMAR |2024-07-
36 D-WP(C)/31005/2024 MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.
RABI NARAYAN  |2024-07- |1.Address of the petitioners are not tally with the
37 D-WP(C)/30714/2024 BEHERA 24 affidavit and V.nama.2.Court fee of RS.1/ and
O.H.C.court fee of RS. 50/ is deficient in writ
petition and V.Nama respectively.3.Index no
marked under annexure no 7 and 8 are not
correctly furnished and paging.
SAMARENDRA
38 D-WP(C)/31035/2024 KUMAR 3224-07- %&gng;(uret-f n(t))‘; properly page marked.Page 61
MOHANTY notlegible
PRADIPTA KUMAR |2024-07- |[Receipt showing service of copy on SC S AND
39 [D-WP(O)3171622024 |p ) rrANAYAK |24 ME not filed.
ABLAPL/21656/2024 JENA 24 ) )
6-RECEIPT SHOWING SERV.COPY TO
i D- KHUSBU 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21625/2024 |PANIGRAHI 24

1.Paragraphs in declaration not correctly

furnished in the petition.




7-VAKALATNAMA NOT PROPERLY

SREEJIT 2024-07- |STAMPED,EXECUTED,ACCEPTED.

42 D-ARBP/31473/2024 MOHANTY 24
1.Code Not indicated
6-RECEIPT SHOWING SERV.COPY TO

43 |D-WP(C)/30800/2024 1 I ENDRAKUMARI2023-07- 1, 6,06 17/ 0T/ETC.NOT FILED.

DIGAL 24
6-RECEIPT SHOWING SERV.COPY TO
“ D- ALOK KUMAR 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/20945/2024 MOHAPATRA 24 1.mobile Phone Numbers Of All The Signing
Advocates Not Indicated
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

45 D-WA/30994/2024 MOHAPATRA 24
1.Period of Delay 41 Days 2.C copy impugned
order not filed

BLAPL/21861/2024 BHANJADEO 24 ) :
6-RECEIPT SHOWING SERV.COPY TO
RASHMIKANTA  2024-07-

47 D-CRLA/21839/2024 MAHALIK 24 AG/CG/IT/CT/ETC.NOT FILED.

D- RAMESH 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

48 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/21743/2024 MALHARANA 24
CRLMC/21037/2024 PANDA 24 : :
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

50 CRLMC/21586/2024 ABAKASH NANDA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- TRILOCHAN 2024-07- . . .

51 ABLAPL/21611/2024 PANIGRAHI 24 Paragraph not men‘uqnec} in the affidavit.Page no
13 not neat.As per rejection order party number
not tally with cause title and also GR case number
not tally.

2 D TAPAS KUMAR | 2024-07- (06, iy cr ETCNOT FILED,

ABLAPL/21797/2024 |ACHARYA 24 ) :
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME

53 |2 SARITA PANDA 202407

CRLREV/21298/2024 24 1.Period of Delay 19 days 2.AU FEE Rs.1.10 to
be paid 3-Code No. not indicated in assessment
slip.4-Synopsis and Date chart not filed.5-Under
taking for filing of English translation copy not
filed.6-Good ground certificate not furnished

CRLMC/21778/2024 PAUL 24 : :
6-RECEIPT SHOWING SERV.COPY TO

55 D- UDIT RANJAN 2024-07- |]AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/21842/2024 JENA 24

provision of law not correct.




6-RECEIPT SHOWING SERV.COPY TO

56 |D-CRLA/21563/2024 ;iR AT KUMAR 2024071, 0611/ T/ETC.NOT FILED.
JENA 24
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ARUN KUMAR 2024-07-

37 D-WP(C)/30766/2024 PATRA 24 1.Annexure-6 is not correctly page marked.
2.Paragraphs of writ petn.are not correctly
numbered
6-RECEIPT SHOWING SERV.COPY TO

ANJAN KUMAR  2024-07-
58 D-WP(C)/31565/2024 BISWAL 24 AG/CG/IT/CT/ETC.NOT FILED.
AJIT KUMAR 2024-07- .

59 D-ARBA/30468/2024 MOHANTY 24 1.Period of Delay 1 day delay.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

60 E'L APL/21964/2024 EESERIXUMAR %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

s P GAGANBIHARI |2024-07- {00 i b rCNOT FILED,

CRLMC/21067/2024 SINGH 24 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
29-NAME OF THE FILING ADVOCATE NOT

62 |D-WP(C)/30897/2024 f}gg@gﬁAR %224'07' IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO

o D- PABITRA KUMAR  |2024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21727/2024 INAYAK 24 As per rejection order PS case number not tally
with cause title.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

64 BLAPL/21701/2024 SOUGAT DASH 24 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

DURLLABHA 2024-07-

65 D-CRLA/21012/2024 RANJAN MISHRA |24 AG/CG/IT/CT/ETC.NOT FILED.

1.D.A.F .80 PAISA TO BE PAID
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

66 CONTC/30211/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

67 D- LAXMINARAYAN [2024-07- NOT FILED.

BLAPL/21851/2024 |PATEL 24
page n0.20 not neat.
ABLAPL/21832/2024 MAHAPATRA 24 : :
69 D-WP(C)/30995/2024 INIRANJAN NAYAK |2024-07- 20-VERNACULAR CERTIFICATE NOT
24 FURNISHED.




Receipt showing service of copy on SC S and ME
not filed.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07-
70 | ABLAPL/21599/2024 (ASHOKJENA =5y . .
1.Paragraphs in declaration not correctly
furnished in the petition.
6-RECEIPT SHOWING SERV.COPY TO
71 |D-WP(C)/31030/2024 [RURESH PRASAD 12024-07- | = 511/ T/ETC.NOT FILED.
DASH 24
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7 D- SURENDRA 2024-07- [7-VAKALATNAMA NOT PROPERLY
ABLAPL/21789/2024 KUMAR SAHOO |24 STAMPED,EXECUTED,ACCEPTED.
1. Welfare fee of Rs.50/- not paid on V. nama.
5 D UNMESH 202407 CGITICTETCNOT FILED,
ABLAPL/21668/2024 CHANDRA JENA |24 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
74 2]'3L APL/21903/2024 %SBEQKUMAR %224'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
75 D-WP(C)/30623/2024 [KAJAL SAHOO 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
76 IBLAPL21758/2024 SATYJEETROUT o, NOT FILED.
Page no . 11 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
77 ID-WP(C)30769/2024 ARUN KUMAR —12024-07-
PATRA 24 . .
Paragraphs of writ petition are not correctly
numbered
4-AFFIDAVIT/VERIFICATION NOT PROPER.
73 D- PRONOY 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/21836/2024 MOHANTY 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
79 D- BYOMAKESH 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21139/2024 TRIPATHY 24
1.provision of law not correctly furnished.
80 D-WP(C)/30852/2024 giIgHKUMAR 3224-07- Receipt Showing Serv.copy To ct not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- {14-NOT PROPERLY INDEXED.
81 |ABLAPL/21754/2024 SATYAJEETROUT 15
Synopsis and date chart not marked in index and
Book mark.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SAPAN KUMAR  [2024-07-
82 CRLMC/21064/2024 LENKA 24 20-VERNACULAR CERTIFICATE NOT

FURNISHED.




6-RECEIPT SHOWING SERV.COPY TO

D- ABINASH 2024-07-

83 |ABLAPL/21751/2024 PATTJOSHI 24 AG/CGIT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

84 E'L APL/21966/2024 EESERIiUMAR 5224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

PRAFULLA 2024.07. [6-RECEIPT SHOWING SERV.COPY TO

85  |D-WP(C)/31009/2024 [ KUMAR 4 AG/CG/IT/CT/ETC.NOT FILED.

MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
86  |[D-WP(C)/30751/2024 GYANARANIAN - 2024-07- 1\ 5/ G/IT/CT/ETC.NOT FILED.
SETHI 24
ABLAPL/21589/2024 [PANDA 24 : .
2024.07. [6-RECEIPT SHOWING SERV.COPY TO

88 |D-WP(C)/30807/2024 SANJIB MOHANTY|S, AG/CG/IT/CT/ETC.NOT FILED.

D. 2024.07. [6-RECEIPT SHOWING SERV.COPY TO

89 | CONTC/31562/2004 ADV: 4 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

SRIKANTA 2024-07-

90 |D-WP(C)/30974/2024 |2 "o NATH 4 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

91 ]C)E)NTC 307132004 |FAXMAN BHOI 5224_07_ 1. Synopsis and date chart not filed. 2.
Occupation not mentioned in affidavit. 3. Mobile
numbers and Enrolments number not mentioned
in V.nama.

0 |- AMLAN SHAKTI - 2024-07- (0t B O FILED,

CRLMC/21790/2024 PAUL 24 : .
D. 2024.07. [6-RECEIPT SHOWING SERV.COPY TO

93 | ABLAPL/21856/2024 PRADIPTABEURA 7 AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21748/2024 |MISHRA 24 : .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
95 E'L APL/21776/2024 ﬁi/IULLAN SHAKTI 5224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
ABLAPL/21612/2024 ROUT 24 . .
, SURENDRA  an2e07 S RECHT SHOWING SERVCOPY T0
ABLAPL/21788/2024 KUMAR SAHOO |24 : :
6-RECEIPT SHOWING SERV.COPY TO
MANMEET SINGH 2024-07-
98 |D-WP(C)/30851/2024 |\ yo'n 4 AG/CG/IT/CT/ETC.NOT FILED.
o P DuakaNTs sor CRECEPTSHOWING SERY COPVTO
WPCRL/21746/2024 BARIK 24 : .




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

100 D- BIJAY KUMAR 2024-07-
ABLAPL/21159/2024 BEHERA 24 Signature of the deponent not executed in the
affidavit.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

101 ABLAPL/21815/2024 PRADIPTA BEURA 24 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

102 P SATYABRATA - 12024-07- ig}%:%E/g/TCST}/IST\zIEgTSES&SOPY 1o

ABLAPL/21721/2024 |PANDA 24 ’ )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- [11-NEAT,LEGIBLE ATTESTED ANNEXURES

103 | ABLAPL/21841/2024 [WAXMANBHOL -, NOT FILED.
page no. 13 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

b jspis Kok e, S UNDERIAKING FOR NN o

CRLMP/21873/2024 MISHRA 24
1. synopsis and date chart not mentioned in Index
page.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

105 2]'3L APL21150/2024 QKISTYA NARAYAN %224'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
106 | cRLREV/21401/2024 PRAVASH CHJENA(, |
Good ground certificate not furnished
ABLAPL/21730/2024 NAYAK 24 ’ )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PRASANTA 2024-07-
108 9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/21820/2024 KUMAR NANDA (24 TOP OF CAUSE TITLE.
109 P BISWAJIT 2024-07- ig}%:%E/g/TCST}/IST\zIEgTSES&SOPY 1o
ABLAPL/21840/2024 MOHANTY 24 ’ )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

110 E'L APL/21741/2024 I;;ggﬁgﬁg&“ %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

111 ABLAPL/21819/2024 AMITAV TRIPATHY 24 AG/CG/IT/CT/ETC.NOT FILED.

112 |D- PRAFULLA 2024-07- |6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/21838/2024 KUMAR BISWAL (24 AG/CG/IT/CT/ETC.NOT FILED.

9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

PAGE NO. 11 NOT NEAT

6-RECEIPT SHOWING SERV.COPY TO

D- ASHOK KUMAR  (2024-07-
113 ABLAPL/21750/2024 SAHOO 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- JAGIJIT SINGH 2024-07- . .
114 1.Prayer of the petition not mentioned. 2. Fathers
CRLMC/21677/2024 \(CHHABRA 24 name not tally with affidavit.3. Notary not signed
by the page nos. 1 to 6. 4. Page nos 20,22, 25 not
attested
6-RECEIPT SHOWING SERV.COPY TO
115 D- Raiiv K. Mahanta 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21145/2024 | - 5 24
1.page no.11 not legible.
e |2 DEEPAK KU 202407 L IT/CTETCNOT FILED,
BLAPL/21691/2024 |[SAHOO 24 ) :
w1 DIBYAIVOTI - 2024-07- (16, iy T ETCNOT FILED,
ABLAPL/21880/2024 [SAHOO 24 ) :
s |2 SURENDRA 2024-07- L IT/CTETCNOT FILED,
BLAPL/21847/2024 [ KUMAR BISWAL |24 ) :
6-RECEIPT SHOWING SERV.COPY TO
2024-07- AG/CG/IT/CT/ETC.NOT FILED.
119 |D-WP(C)/31317/2024 MANAS PATI 24
Date of annex.9 mentioned at page 9 not tally to
annex.9
o |2 PRASANTA 2024-07- L IT/CTETCNOT FILED,
ABLAPL/21626/2024 KUMAR ROUTRAY |24 : :
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
191 D- SASWAT KUMAR |2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
CRLMC/21072/2024 /ACHARYA 24 NOT FILED.
1.Neat copy of page 30 to be filed 2. a fee rs1.10
to be paid.
D- BIRAJA 2024-07- .
122 | CRLREV/21201/2024 PRASANNA DAS 24 Page No.26 not available
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
123 2]'3L APL/21800/2024 %‘%ﬁ]ﬁA %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
1. Signature of the petitioner no. 6 on V.nama not
tally with cause title.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
124 CONTC/31567/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
125 |D- JYOTIRMAYA 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/21766/2024 |[SAHOO 24 AG/CG/IT/CT/ETC.NOT FILED.




9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

1. provision of law not correct.2.Fathers name
Halu Swain in rejection order not tally with cause
title.

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-

126 CRLMP/21597/2024 MITHUN DAS 24 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21146/2024 BEHERA 24 : :
CRLMC/21570/2024 SAMANTARAY 24 : :

PRAFULLA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
129 |D-WP(C)/31012/2024 KUMAR 24 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

130 D- JUGALA KISHORE 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21865/2024 [PANDA 24

1. Occupation of the deponent on affidavit not
furnished.2 Page nos. 8 , 9 not legible.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

o e s, STIOVSIONO LY NOTRURNSIED 1
ABLAPL/21867/2024 NANDA 24 :

1. Provision of Law not correctly furnished on
Top of cause title.2. Occupation of the deponent
on affidavit not furnished.
6-RECEIPT SHOWING SERV.COPY TO
TAPAN KUMAR  2024-07-
132 |D-WP(C)/31019/2024 KAMILA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-07-
133 |D-WP(C)/30640/2024 BEHERA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

134 D- DIBYAJYOTI 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/21885/2024 [SAHOO 24
Page 10 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

135 D- PABITRA KUMAR (2024-07- .

BLAPL/21733/2024 |NAYAK 24 Page 10 to 12 not neat and legible.As per
rejection order PS case number not tally with
cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

D- 2024-07- NOT FILED.

136 |cRLMP/21661/2024 M-A-ALL 24

ANNEX -1 PAGE NOS.8 TO 12 NOT FILED AS
PER INDEX.PUT UP FOR FURTHER SR
AFTER FILING

137 |D- PRAVASH 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/21868/2024 CHANDRA JENA |24 AG/CG/IT/CT/ETC.NOT FILED.




9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

138 |D-WP(C)/31036/2024 Is,ﬁgﬁl\?ﬁyYAN %224'07' 29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
e D PRASANTA 2024.07. AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21848/2024 [KUMAR NANDA |24 .
1. provision of law not correct. 2.Last two para of
page n0.20 not neat.
140 |2 HIMANSHU 202407 L IT/CTETCNOT FILED,
CRLMC/21579/2024 SEKHAR MISHRA (24 : :
6-RECEIPT SHOWING SERV.COPY TO
SATYABRATA 2024-07-
141  |D-WP(C)/30970/2024 SATAPATHY 24 AG/CG/IT/CT/ETC.NOT FILED.
42 |2 DEEPAK KUMAR (202407 (500 Corl e PR ED,
ABLAPL/21826/2024 [SAHOO 24 : :
D. 5024.07. 6-RECEIPT SHOWING SERV.COPY TO
143 CONTC/30194/2024 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.07. 6-RECEIPT SHOWING SERV.COPY TO
144 ABLAPL/21813/2024 L.N.RAYATSINGH 24 AG/CG/IT/CT/ETC.NOT FILED.
b. 5024.07. 6-RECEIPT SHOWING SERV.COPY TO
145 BLAPL/21853/2024 SUSAMPAD HOTA 24 AG/CG/IT/CT/ETC.NOT FILED.
46 |2 SUSANTAKUMAR 2024-07- (0 8 o B0 O FILED,
CONTC/31052/2024 |DASH 24 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
147 D- SMRUTI RANJAN |2024-07- |[7-VAKALATNAMA NOT PROPERLY
BLAPL/21801/2024 |BAL 24 STAMPED,EXECUTED,ACCEPTED.
Court fee of Rs 10 not paid.
6-RECEIPT SHOWING SERV.COPY TO
ANKITA 2024-07-
148  |D-WP(C)/31826/2024 MUKHERJI 24 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.07. 6-RECEIPT SHOWING SERV.COPY TO
149 CONTC/31588/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
50 P PRAVAT KUMAR  2024-07- 50\ o N\ CUL AR CERTIFICATE NOT
ABLAPL/21630/2024 BEHERA 24 .

FURNISHED.




6-RECEIPT SHOWING SERV.COPY TO

D- MANORANJAN 2024-07-
151 CRLMC/21521/2024 |PADHY 24 AG/CG/IT/CT/ETC.NOT FILED.
2 BUAYKUMAR 202407 (16, iy T ETCNOT FILED,
ABLAPL/21723/2024 BEHERA 24 : :
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
153 CONTC/30208/2024 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21863/2024 DORA 24 : :
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
155 ABLAPL/21665/2024 ANIRUDHA DAS 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BHARAT BHUSAN (2024-07-
156 |D-CRLA/21535/2024 ROUTRAY 24 AG/CG/IT/CT/ETC.NOT FILED.
1.Subject code not furnished.2.Annexure-1 and 2
157 |D-WP(C)/30773/2024 GOPAL CHARAN -+ 12024-07- are not correctly page marked.3.Legible copy of
MOHANTY 24
Annexure 1 and 2 to be filed.
s D RASHMIKANTA | 2024-07- (16, iy T ETCNOT FILED,
CRLMC/21649/2024 MAHALIK 24 : :
6-RECEIPT SHOWING SERV.COPY TO
159 D- SUSANTA KUMAR |2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21431/2024 | BARAL 24
1.provision of law not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
160 AMITAV DAS 9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/21720/2024 24 TOP OF CAUSE TITLE.
D- RAGHUNATH 2024-07- )
161 ABLAPL/21700/2024 DASMOHAPATRA |24 Page nos.17 to 21 and 29 to 32 not legible.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
162 |D-WP(C)/31701/2024 |SAIBRATA RATH 24 AG/CG/IT/CT/ETC.NOT FILED.
163 |2 BHABANI 202407 L IT/CTETCNOT FILED,
ABLAPL/21967/2024 [SANKAR DAS 24 ) :
D- RAGHUNATH 2024-07- .
164 |ABLAPL/21699/2024 DASMOHAPATRA |24 I.page nos.27to 29 not legible.
6-RECEIPT SHOWING SERV.COPY TO
RAJESH KUMAR 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
165 |D-WP(C)/30318/2024 MAHAPATRA 24
Page n0.39 of the annexure not filed
166 |D-WP(C)/31122/2024 E/IAOI%{IXAI}I/TY 5224-07- .Receipt Showing Serv.copy To E.D. not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
167 D- PRASANTA 2024-07- TOP OF CAUSE TITLE.
BLAPL/21852/2024 [KUMAR NANDA |24

1. provision of law not correct. 2.As per rejection
order the matter pending inAddl. Sessions. Judge,
Malkangiri not tally with synopsis.




6-RECEIPT SHOWING SERV.COPY TO

168 |D-WP(C)/31219/2024 %%’:L PRASAD %224'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- NITYANANDA 2024-07-
169 9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/21740/2024 MOHAPATRA 24 TOP OF CAUSE TITLE.
o P PRASANTA (202407 (36 5t/ ETCNOT FILED,
ABLAPL/21642/2024 KUMAR ROUTRAY |24 : :
6-RECEIPT SHOWING SERV.COPY TO
SAURAV 2024-07-
171  |D-WP(C)/31069/2024 MOHANTY 24 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.07. 6-RECEIPT SHOWING SERV.COPY TO
172 CONTC/30201/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.07. 6-RECEIPT SHOWING SERV.COPY TO
173 ABLAPL/21898/2024 ARIJEET MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA
174 |D-WP(C)/31006/2024 KUMAR 3224-07- AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA PAGE 20 NOT PROPERLY TAGGED.
6-RECEIPT SHOWING SERV.COPY TO
ASUTOSH 2024-07-
175  |D-WP(C)/30966/2024 MOHANTY 24 AG/CG/IT/CT/ETC.NOT FILED.
e P BIBEKANANDA  2024-07- (36,05t ETCNOT FILED,
ABLAPL/21821/2024 MAHAPATRA 24 : :
P BIBEKANANDA  2024-07- (36 5t/ ETCNOT FILED,
ABLAPL/21827/2024 MAHAPATRA 24 : :
P ALY RATN . 1O N0 i
ABLAPL/21704/2024 PANDA 24 earned --v.E-L, L handikiole Not tally Wi
prayer of the petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
179 |D-WP(C)/30761/2024 QET%NAKUMAR %224'07'
Date mentioned in Annexure-10 and averment of
writ petn. does not tally with index
9-PROVISION OF LAW NOT FURNISHED ON
5o P- BIKRAM KESHARI [2024-07- |1 OF OF CAUSE TITLE.
BLAPL/21703/2024  RAJ 24 Copy not served on N.C.B,BBSR 2..Petition not
correctly addressed to Honble Court
181 |2 SURYAKANTA 200407~ ("0t oo S e ED,
ABLAPL/21783/2024 DWIBEDI 24 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
ANAM CHARAN  2024-07-
182 ID-WP(C)30753/2024 PANDA 24 1.legible copy of page-

12,14,16,18,20,22,24,26,28,30 and 32 to be filed.
2.The name the filing advocate in capital letters
and enrolment number not indicated in last page
of wp




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

183 D- SMRUTI RANJAN |2024-07-
ABLAPL/21849/2024 ROUT 24 Age of the petitioner in affidavit not tally with
cause title.
CHANDAN 2024-07- Receipt showing service of copy on SC (T) not
184 |D-WP(C)/31538/2024 MISHRA 24 filed
6-RECEIPT SHOWING SERV.COPY TO
185 D- SUDEEP KUMAR |2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/30595/2024 |SARANGI 24
1.Provisional of Law NOT CORRECT
2024-07- HE R2 IS THE VICTIM WHOSE NAME MAY
186 |D-CRLA/21735/2024 MAHES DAS 24 NOT BE THERE AS PER STD ORDER NO 3
D- 2024-07- 0-RECEIPT SHOWING SERV.COPY TO
187 CONTC/29461/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
138 D- CHEERA RANJAN 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21592/2024 |SATAPATHY 24
1.Provision of law not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH KUMAR |2024-07-
189 |D-WP(C)/31039/2024 BRAHMA 24 AG/CG/IT/CT/ETC.NOT FILED.
190 |2 PARTHA SARATHI 2024-07- (L0 ool e CNGTEIL ED,
ABLAPL/21737/2024 NAYAK 24 : :
CHANDAN 2024-07- Receipt showing service of copy on SC(T) not
191 |D-WP(C)/31537/2024 MISHRA 24 filed.
RAMESH 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
192 CHANDRA
ABLAPL/21744/2024 24
MAHARANA
Annexure - 1 not page marked.
193 |2 MANAS KUMAR  2024-07- (L0 e CNGr e B
ABLAPL/21576/2024 |CHAND 24 : :
6-RECEIPT SHOWING SERV.COPY TO
194 |D-WP(C)/31070/2024 UMAKANT SAHOO 50> +07" AG/CGIT/CT/ETC.NOT FILED.
Annexure-5 not legible
o5 D SABYASACHI 20207 [0l i e ETCNOT FILED.
BLAPL/21763/2024 |MISHRA 24 : :
D- 2024-07- (0-RECEIPT SHOWING SERV.COPY TO
196 CRLMC/21453/2024 MAHES DAS 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2024-07- AG/CG/IT/CT/ETC.NOT FILED.
197 |D-WP(C)/31117/2024 |PRATIK DASH 24 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D- 2024-07- 0-RECEIPT SHOWING SERV.COPY TO
198 CONTC/30199/2024 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
199 |D-WP(C)/30577/2024 DHANOTKUMAR -12023-07- ) 517/ T/ETC NOT FILED.
SAHOO 24
2024-07- 0-RECEIPT SHOWING SERV.COPY TO
200 |D-WP(C)/31066/2024 BAMADEV BARAL AG/CG/IT/CT/ETC.NOT FILED.

24




6-RECEIPT SHOWING SERV.COPY TO

D- DEEPAK KU 2024-07-

201 ABLAPL/21694/2024 SAHOO 24 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
KABIRAJ 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

202 |D-WP(C)/31125/2024 PRADHAN 24
Annexure 8 is not correctly page marked.
6-RECEIPT SHOWING SERV.COPY TO

AKSHYANGSHU  (2024-07-

203 |D-WP(C)/31392/2024 SEKHAR NANDY |24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

204 |[D-WP(C)/30767/2024 [ ON KUMAR - 12024-07- 1, ,0617/CT/ETC.NOT FILED.

PATRA 24
6-RECEIPT SHOWING SERV.COPY TO

205 D- MANAS KUMAR  12024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21578/2024 CHAND 24 1. Case no. 2(b)CC No.4 of 24 state in the cause

tittle not tally with para-1 of the petition.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
19-UNDERTAKING FOR NON FILING OF

DEBASIS 2024-07-

206 |D-WP(C)/30920/2024 TRIPATHY 24 TRANSLATED COPY NOT FILED
Occupation of the deponent not furnished
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

- RAGHUNATI  raar S OVSON OF LAY NOT URNIHED O

ABLAPL/21725/2024 DASMOHAPATRA |24 :
Paragraph not correctly mentioned in the
affidavit.Page 31, 32 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
208 | D-WP(C)/30833/2024 |SISIR DAS 24 NOT FILED.
Pg.23 is not legible.

200 |D-WP(C)/30949/2024 Fyotirmay Gupta 3224-07- 4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

210 |D-WP(C)/30959/2024 ﬁﬁﬁiKUMAR %224'07' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO

ANJAN KUMAR  [2024-07-
211 |D-WP(C)/31566/2024 BISWAL 24 AG/CG/IT/CT/ETC.NOT FILED.
22 |2 JUGALA KISHORE 202407 (500 S e S P e b,
BLAPL/21913/2024 |[PANDA 24 : :
6-RECEIPT SHOWING SERV.COPY TO
213 D- BIBEKANANDA  2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21835/2024 MAHAPATRA 24
P.S. and C.T no. not tally with FIR.
214 [P SANTOSH KUMAR 2024-07- (0 8 nr B0 h P eI ED,
CRLMC/21340/2024 MAHANTY 24 : :
215 |D- SUSHANTA 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/20970/2024 KUMAR 24 AG/CG/IT/CT/ETC.NOT FILED.

PRADHAN




copy of order passed in connected CRLMC-
3815/22 a disposed of case to be filed

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
216 CRLMC/21246/2024 SK.ZATAURLLA 24 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
217 |D-WP(C)/31702/2024 |SAIBRATA RATH 24 AG/CG/IT/CT/ETC.NOT FILED.
Enrolment Number Not Indicated Wherever
RANJAN KUMAR 2024-07- |Signature Of Such Advocate Appearing In The
218 [D-WP(C)/30985/2024 NAYAK 24 Petition 2.Name Of The Filing Advocate Not In
Capital Letters In The Petition
D- SARADA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
219 PRASANNA AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21872/2024 SARANGI 24
6-RECEIPT SHOWING SERV.COPY TO
0 D- PRASANTA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/21361/2024 \KUMAR PANDA 124 Age of the petitioner no. 9 not indicated
2.Annexures not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
221  |D-CRLA/21693/2024 EXIS(ESH KUMAR 3224-07- 16-PETITION/APPEAL NOT IN TIME
Period of Delay 114 DAYS 2.ECEIPT
SHOWING SERVICE OF COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
- D- DEEPAK KU 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21696/2024 SAHOO 24 1.Date of the occurance - 9.11.2024 not tally with
date chart.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PRASANTA 2024-07-
223 9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/21834/2024 KUMAR NANDA |24 TOP OF CAUSE TITLE.
Fathers name in affidavit not tally with cause title.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
224 CONTC/30209/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
225 |D-WP(C)/31700/2024 |SAIBRATA RATH 24 AG/CG/IT/CT/ETC.NOT FILED.
PRASANTA 2024-07- |1.Page 20 not neat.2.Date mentioned in the under
226 [D-WP(C)31527/2024 KUMAR JOSHI 24 annex.5 not tally to annex.5 as annexed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
297 D- AMLAN SHAKTI 2024-07-
CRLMC/21454/2024 PAUL 24 1.Signature of the deponent does not tally with
Affidavit 2.Page 14 not available as per annexure-
2
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-
228 BLAPL/21756/2024 ASHOK JENA 24 1.paragraph in declaration not correctly furnished

in the petition.2.page no.12,13,47,50 , 51 not neat
AND legible.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

D- DEBASISH 2024-07-
229 CRLMP/21271/2024 [PATNAIK 24 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
ANNEX-1 COPY OF FIR TO BE FILED
CORRECTLY,V.NAMA NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA 2024-07-
230 |D-CRLA/20931/2024 KUMAR KAR 24 16-PETITION/APPEAL NOT IN TIME
1.Period of Delay 75 DAYS
231 P SARBESWAR 2024-07- ig}ij%E/g/TcsT}/IST\zIEgTSES&SOPY 10
CRLMC/21119/2024 [SAHOO 24 ) )
6-RECEIPT SHOWING SERV.COPY TO
. D- PRAVASH 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21866/2024 \CHANDRAJENA 24 Age of the petitioner in rejection order not tally
with cause title.
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR  |2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
233 |D-WP(C)/30862/2024 SARANGI 24
Incorrect nomenclature given in pg.B
234 |D- JYOTIRMAYA 12024-07- ig}ij%E/g/TcsT}/IST\zIEgTSES&SOPY 10
ABLAPL/21770/2024 [SAHOO 24 ) )
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
e somnarsNameor. BANDERIANG FOR YoN G o
ABLAPL/21816/2024 [DAS 24
1. Occupation of the deponent on affidavit not
furnished.2. Page nos.74 to 77,101,102,103 and
105 not neat and legible.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
236 |D-WP(C)/30950/2024 |Jyotirmay Gupta 24 AG/CG/IT/CT/ETC.NOT FILED.
NAME OF VICTIM WHO IS THE APPELLANT
237  |D-CRLA/21461/2024 g%‘:\ﬁDSEA PANDA %224'07' IN THE APPEAL. HENCE S.R. NOT MADE IN
VIEW OF STANDING ORDER NO.3
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
238 CONTC/31586/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
LALATENDU 2024-07- Receipt showing service of copy on SC S and ME
239  |D-WP(C)/30965/2024 SAMAL 24 ot filed.
D- ANUGRAHA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
240 NARAYAN AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21830/2024 SAMANTRAY 24
6-RECEIPT SHOWING SERV.COPY TO
2024-07- AG/CG/IT/CT/ETC.NOT FILED.
241 | D-WP(C)/30620/2024 KAJAL SAHOO
24 . . o
Paragraph Serial no. in the petition is not
furnished correctly.
D- DIBYAJYOTI 2024-07- .
242 ABLAPL/21610/2024 SAHOO 24 1.page nos.18 to 22 and 30 to 33 not legible.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY

D- PRADEEP KUMAR (2024-07-

243 ABLAPL/21648/2024 PANDA 24 STAMPED,EXECUTED,ACCEPTED.

1. petitioner no.6 being minor, but he executants
his signature in V.nama.

244 [P ANJAN KUMAR 1202407 000 oo o E b,
CRLMP/21531/2024 BISWAL 24 : :
ABLAPL/21722/2024 DASH 24 : :

6-RECEIPT SHOWING SERV.COPY TO

246 |D-WP(C)/31107/2024 [SOSHIROD KUMAR 12024-07- [ &1 /CT/ETC.NOT FILED.

SAHOO 24
CRLMC/21034/2024 PANDA 24 : :
6-RECEIPT SHOWING SERV.COPY TO
SUSANTA KUMAR |2024-07- AG/CG/IT/CT/ETC.NOT FILED.
248 |D-WP(C)/31221/2024 BARAL 24
COPY OF PAGE NO-11 AND 12 NOT FILE
SEND FILE AFTER FILING THE PAGES
6-RECEIPT SHOWING SERV.COPY TO

249 D- T. DHIREN KUMAR 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/21593/2024 DORA 24
1.page nos.11, 12 not legible.
0 D PARTHA SARATHI | 2024-07- (16, iy T ETCNOT FILED,
ABLAPL/21739/2024 NAYAK 24 : :
2024-07- |0-RECEIPT SHOWING SERV.COPY TO
251 |D-WP(C)/30953/2024 |Jyotirmay Gupta 24 AG/CG/IT/CT/ETC.NOT FILED.
252 |D-ARBA/31109/2024 Q%II{{?A\IGI]N? A 3224-07- Good ground certificate not furnished.
6-RECEIPT SHOWING SERV.COPY TO
LAXMIKANTA 2024-07-
253  |D-WP(C)/30850/2024 MOHANTY 24 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21659/2024 MOHANTY 24 : :
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
255 |ABLAPL/21717/2024 AMITAVDAS =5 g
paragraphs in declaration not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

256 - ANNADA SANKAR 202407 G U b CUTED ACCEPTED.
CRLMC/21663/2024 [JENA 24 ’ ’ :

1. HBAWF Fee Rs 50/- and Legal A.A Fee Rs. 10
to be paid in V. nama.

57 D SUSILKUMAR 202007 [0l i o T e NOT FILED. |
ABLAPL/21765/2024 [PATTNAIK 24 : :

258 |D-CRLA/21767/2024 |SUSANTA KUMAR (2024-07- |6-RECEIPT SHOWING SERV.COPY TO

MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.

16-PETITION/APPEAL NOT IN TIME




1.Period of Delay 02 DAYS

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- [15-ALL PAPERS NOT PROPERLY SIGNED.
259 ITRP(C)30804/2024 |RAVEETROY )
All papers not signed by Notary.(ii)Executant in
V.Nama signed differently.(iii) pg.8 not signed by
adv
260 |- JYOTIRMAYA 1202407 (000 Ol o OTFILED,
ABLAPL/21772/2024 [SAHOO 24 : :
261 |- PRADEEP KUMAR |2024-07- (500 Cor e G R ED,
BLAPL/21646/2024 |[PANDA 24 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
262 D- UDIT RANJAN 2024-07- [19-UNDERTAKING FOR NON FILING OF
ABLAPL/21845/2024 JENA 24 TRANSLATED COPY NOT FILED
provision of law not correct.
6-RECEIPT SHOWING SERV.COPY TO
263 D- SUSANTA KUMAR |2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/21359/2024 JETHY 24
COPY OF ANNEXURES TO BE FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
PRAFULLA 2024-07- IN CAPITAL LETTERS/ENROLMENT
264 |D-WP(C)/31011/2024 KUMAR 24 NUMBER NOT INDICATED WHEREVER
MOHAPATRA SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- BIBHUTI BHUSAN |2024-07- 9-PROVISION OF LAW NOT FURNISHED ON
265 |BLAPL/21719/2024 NANDA 24 TOP OF CAUSE TITLE.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
266 |D-CRLA/21779/2024 |0} ONOKESH - 2024-07-
ECEIPT SHOWING SERVICE OF COPY NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
ARUN KUMAR 2024-07- °
267 |D-WP(C)/30900/2024 PATRA 24 NOT FILED.
Pg. A not signed by adv.(ii)Pg.42 and 43 are not
legible.
268 |D-CRLA/20973/2024 [KASHINATH 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
PATTANAIK 24 AG/CG/IT/CT/ETC.NOT FILED.

16-PETITION/APPEAL NOT IN TIME

1.Period of Delay 16 DAYS 2.N BOTH LA
BLAPL MENTIONED IN AFFD.IN PLACE




OFKUMAR MUMAR MENTIONED

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-

269 CRLMC/21079/2024 DEVASHIS PANDA 24 AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/21057/2024 MOHAPATRA 24 ’ )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

271 |D-WP(C)/31290/2024 Eﬁ;‘g‘iPURNA %224'07'
Address of representation under annex.5 not tally
to the index and petition
6-RECEIPT SHOWING SERV.COPY TO

- D- SSRAY () 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21688/2024 24 1. Provision of Law not correctly furnished on
Top of cause title.

CRLMC/21710/2024 NAYAK 24 ’ )
15-ALL PAPERS NOT PROPERLY SIGNED.

274 |P- RAJJET ROY 2024-07-

TRP(C)/30803/2024 24 pg.1 to 7 and pg 1,2 of IA not signed by notary
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

275 D- SASWAT KUMAR (2024-07-

CRLMC/21071/2024 A ACHARYA 24 Page No.30 not neat,Copy of order
dt.30.11.2021.at.Annex-6 mentioned in index sees
to be wrong
6-RECEIPT SHOWING SERV.COPY TO

. D- RASHMI RANJAN 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/21904/2024 |SINHA 24 Certificate not correctly furnished in the affidavit
as it is a ABLAPL matter.
6-RECEIPT SHOWING SERV.COPY TO

MD. GOLAM 2024-07-
277  |D-WP(C)/30775/2024 MADANI 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
278 D- RAJAKISHORE 2024-07- [11-NEAT,LEGIBLE ATTESTED ANNEXURES

ABLAPL/21753/2024 [SAHOO 24 NOT FILED.

Page no. 10,13 and 16 to 22 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

279 2]'3L APL/21660/2024 I%EIXII((UMAR %224'07' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

280 |D-WP(C)/30881/2024 %gAYA KUMAR %224'07'
1.ANNEXURE-4 NOT AVAILABLE IN THE
RECORD.2-ANNEX-5 NOT MARKED

281 |P- PRASANTA 2024-07- ig}%:%E/g/TCST}/IST\zIEgTSES&SOPY 10

ABLAPL/21619/2024 KUMAR ROUTRAY [24 ) )

2024-07- 6-RECEIPT SHOWING SERV.COPY TO
282  |D-WP(C)/30930/2024 |GOKHA BEHERA AG/CG/IT/CT/ETC.NOT FILED.

24




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
283 g APL21716/2024 [BASUDEV PUIARL ), 8-CAUSE TITLE NOT IN ORDER.
JAGIJIT SINGH 2024-07- |1. Respondent Nos 2, 3, 4 before the trial court
284 |D-ARBA/30908/2024 CHHABRA 24 are not made parties in this appeal.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
285 CONTC/30945/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RAMESH AG/CG/IT/CT/ETC.NOT FILED.
136 D- CHANDRA 2024-07- [11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/21747/2024 MAHARANA 24 NOT FILED.
Page no. 10 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 9-PROVISION OF LAW NOT FURNISHED ON
287 ABLAPL/21824/2024 AMITAV TRIPATHY 24 TOP OF CAUSE TITLE.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-07-
288 |D-WP(C)/31068/2024 BEHERA 24 AG/CG/IT/CT/ETC.NOT FILED.
289 |D- BYOMARESH 12024-07- ig}ij%E/g/TcsT}/IST\gIEgTSES&SOPY 10
ABLAPL/21142/2024 [TRIPATHY 24 ’ )
D- 2024-07- .
290 CRLMC/21686/2024 DEBABRATA RATH 24 1.. page n0.29 not legible.
6-RECEIPT SHOWING SERV.COPY TO
PRAVASH 2024-07-
291 |D-WP(C)/31472/2024 CHANDRA JENA |24 AG/CG/IT/CT/ETC.NOT FILED.
DIBYARANJAN 2024-07- |Petition not correctly addressed to Honourable
292  |D-WP(C)/30308/2024 BEHERA 24 Court
6-RECEIPT SHOWING SERV.COPY TO
203 |D- Eﬁﬁiﬁm 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/21803/2024 MOHANTA 24 14-NOT PROPERLY INDEXED.
294 [ SANIIB KUMAR 2024-07- (0 8 o B0 e B,
ABLAPL/21859/2024 BHANJADEO 24 ) ‘
2s D PRADEEP KUMAR |2024-07- (500 2ol e S PR ED,
ABLAPL/21644/2024 PANDA 24 ’ )
296 |2 JYOTIRMAYA 1202407 (500 2 o OTFILED,
ABLAPL/21764/2024 |[SAHOO 24 ) )
27 D ACHYUTANANDA |2024-07- (000 ol oS e b,
CRLMC/21446/2024 [PATTANAIK 24 ’ )
6-RECEIPT SHOWING SERV.COPY TO
ARUN KUMAR 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
298 |D-WP(C)/30760/2024 PATRA 24
Annexure-1 is not correctly pagemarked
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
299  |D-WP(C)/30969/2024 DAMODAR PATRA AG/CG/IT/CT/ETC.NOT FILED.

24




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

300 2]'3L APL/21960/2024 ﬁigDIiUMAR %224'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

301 D- SABYASACHI 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21760/2024 |MISHRA 24
Annex.2 not marked in page no. 19.
3020 |2 BASANTA KUMAR 202407 (500 O e OTRILED,
BLAPL/21905/2024 |DAS 24 : :
303 |2 SARADAPRASAD 2024-07- (0 8 nr B0 R e e,
BLAPL/21655/2024 |DASH 24 : :
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
304 D- SASWAT KUMAR |2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
CRLMC/20948/2024 /ACHARYA 24 NOT FILED.
1.Neat copy of page 31 to be filed.2.A.fee of
Rs.1.10/- to be paid on Annex-4
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

305 CRLMC/21076/2024 ARIJEET MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

306 ABLAPL/21926/2024 AMITAV DAS 24 AG/CG/IT/CT/ETC.NOT FILED.

507 [P LAXMIDHAR - 200407 (o0 Cutep g,

BLAPL/21817/2024 |[MAHAPATRA 24 :
308 |2 PRAVASH 2024-07- L IT/CTETCNOT FILED,
BLAPL/21862/2024 |CHANDRA JENA |24 : :
309 D- %ﬁhAAIPIgIéA 2024-07- 1.provision of law not correctly furnished
BLAPL/21749/2024 MAHARANA 24
6-RECEIPT SHOWING SERV.COPY TO
ANAM CHARAN  (2024-07-

310 |D-WP(C)/30841/2024 PANDA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

- D- JAYADEBA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21916/2024 | BEHERA 24 :
1. Annexures 1, 2 not properly page marked in
Index as per record.
32 P PRIVARANIAN 1202407 (000 O o OTFILED,
CRLMP/21315/2024 |SINGH 24 : :
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
313 ABLAPL/21828/2024 AMITAV TRIPATHY 24 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
314 CONTC/30196/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
315 D- RAMACHANDRA |2024-07- RECEIPT SHOWING SERVICE OF COPY ON
RVWPET/31384/2024 PANIGRAHY 24 SC IT NOT FILED




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
316 | onMA2 13532004 ADV: " AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
5 D DIBYAJYOTI 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21614/2024 [SAHOO 24
16 to 23 and 28 to 31not page marking.
RESPONDENT NOZ2 IS THE VICTIM IN THIS
318 |D-CRLA/21639/2024 PAJATIKESHARL 2024-07- ) bpp A1 WHOSE NAME MAY NOT BE
KHUNTIA 24
THERE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
319 |D-WP(C)/30859/2024 ?igggéUMAR %224'07' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
CORRECT CODE MAY BE
201100(i))VERNACULAR CERTIFICATE AND
UNDERTAKING FURNISHED WITHOUT
SIGNATURE
" o kAR ker NI FORONTILG O
ABLAPL/21706/2024 [SARANGI 24
o. 5024.07. 6-RECEIPT SHOWING SERV.COPY TO
321 | nTem0a77/2004 ADV: " AG/CG/IT/CT/ETC.NOT FILED.
32 P PRASANTA 2024-07- ig}ij%E/g/TcsT}/IST\zIEgTSES&SOPY 10
ABLAPL/21629/2024 KUMAR ROUTRAY |24 : :
33 |2 JUGAL KISHORE |2024-07- ig}%:%E/g/TCST}/IST\zIEgTSES&SOPY 10
CRLMC/21073/2024 |PANDA 24 : :
6-RECEIPT SHOWING SERV.COPY TO
e D L AMBODOR 5024.07. AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/21339/2024 |ACHARI 24 SYNOPSIS AND DATE CHART HEADING TO
BE CRLMP
s D DEEPAK KU 2024-07- (0t i o OTFILED,
ABLAPL/21742/2024 [SAHOO 24 : -
36 |2 SURYARANTA - 12024-07- ig}ij%E/g/TcsT}/IST\zIEgTSES&SOPY 10
ABLAPL/21787/2024 [DWIBEDI 24 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SURYAKANTA  [2024-07-
327 20-VERNACULAR CERTIFICATE NOT
ABLAPL/21780/2024 [DWIBEDI 24 N RACt
9-PROVISION OF LAW NOT FURNISHED ON
D- 2024-07- [TOP OF CAUSE TITLE.
328 |BLAPL/21908/2024 |ARVEETMISHRA 5,
1. Page nos. 8,9 ,15 not neat and legible.
329 D- AMIT KUMAR 2024-07- |1.Page no.11 not legible.2.Welfare F.of Rs. 50 /-
ABLAPL/21632/2024 NATH 24 to be paid.




6-RECEIPT SHOWING SERV.COPY TO

D- BIPIN KUMAR 2024-07-
330 ABLAPL/21695/2024 INAYAK 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
PRAFULLA 2024-07- IN CAPITAL LETTERS/ENROLMENT
331 |D-WP(C)/31010/2024 KUMAR 24 NUMBER NOT INDICATED WHEREVER

MOHAPATRA

SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
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